
OFFICE OF THE PRINCIPAL DISTRICT & SE$OSIQ,blS JUDGE (HQs): DELI-II

OFFICE ORDER

The following officials are hereby deputed to perform Duty for the 'l‘ier~I (Typing Test of the
Departmental Examination for the post of Junior Judicial Assistant (JJA) Scheduled for 29.09.2024 and
06.10.2024. g g _

Sl. Name of the Oficial OO Place ol‘ Posting O Date on which

Devinder Kumar JJA
_ EC: 90712105

General Branch_N°~ 1 , _ __ duty to be perform
1 l C 29.09.2024

1 2 ViltramParsi1d Peon
ec: 3sssss4$

General Branch ' 29.09.2024 O

TO Pankaj Gusain IA
EC: 65908704

O General Branch O ‘ 06.l0.2024

l 4 Suresh Thapa Peon
J EC:90564

General Branch 06.10.2024 O

O? Pawan Gatnzim ta C
Z EC:l30l0

Computer Branch (Central)
1 _ , 29.09.2024

6 Pawan Kumar JA
l 12014108

Cornputer Branch (Central) l at
_ W1 06.10.2024

7 Shivesh Kumar Duhey
Process Server
EC:l43837l0

Computer Branch (Central) O

8 ‘Akshay Garg SM/Br. ‘
lnchargc

1 EC: 12559 _ _

Recruitment Cell

_ 29.09.2024

_ EC: 701743:>0_
OO 9 V Kuldeep Singh Gosain JA l O Recruitment Cell O &.06.l0.2024

‘ ' 1
\ l0 OAjay Kumar IA

. ECt534390§Z
Recruitment Cell

l
l l Sacltin JA

EC: 4289213))
Recruitment Cell

1 I2 Jaidcv JJA
‘ EC: 5941 1243

Recruitment Cell

ll I3 Olaidev Peon O
‘ EC: H089

Recruitment Cell

‘O l4 Manmohan JA
EC! 6l707603

Care Taking Branch (Central) _1 29.09.2024
l5 l Jitender Cltowkidar

EC: 92232
Care Tahing Branch (Central) O & 06.10.2024

l6 Naresh Pal Chowkidar
EC: 10972

Care Taking Branch (Central)

Chowkidar
l ac; 9423s"/16
O l7 lvlahenOder l<.un1ar Care Taking Branch (Central) O

\

O l8 ArnarjeetSah JA
1 ECil4l29

R & l Branch (Central), THC, Delhi

t9 Paramjit Singh JA
. 12c=1s193312

R &. l Branch (Central). THC, Delhi , 29.00.2024
lO 20 Snjay Samrendra JJA

EC1 56224770

R & I Branch (Central). THC. Delhi
1 7 .

& 06.l0.2024

‘ 2OI Sandeep Mishrtt JJA
‘ EC: 70300393

1 Admin. Branch-Il (Central), Tl-IC. Delhi l 06. FY2024

J 22 1 VishalUpndhyay JJA
ec; 23091535

Admin. l3ranch~Il (Central), THC, Delhi
l

29.09.2024

3 (Newly appointed JJA)
_ l

, Delhi
l g _ ,_

l 24 lMukeslt Singh Bisht Office Pool Admin. Branch-ll (Central), THC. Oi O

l 25 ‘Mandeep (Newly
appointed JJA )

l l __ _

Asst. Ahlmnd in the Court of Sh. Bharat

1 Delhi ___ _
Aggarwal. CJ-08. (Ccnlrnl). Tis l-lazari Courts.

26 Gaurav Kausltik J]/\
EC:54|09780

JJA in Litigation Branch (Central), THC.
Delhi W

29.09.2024
& 06.10.2024

27 lGaurav Shorma JJA
ECII3993

JJA in Litigation Branch (Central), Tl-lC,
l Delhi __

28 Lnkpa Tsltering Tatnang
IA EC: l79324i3

l 1.-11/rs in Personal Office om. D&S.l(HOQs)THC. Delhi
‘ 29 Manoj Kumar Peon

EC:69956l8S
Peon in the Court of Sh. Rajesh Kumar Goel

llazari Courts
District Judge (Commercial)-02, (Central), Tis

Note: (i) All the above mentioned officials shall be entitled to avail Compensatory Leaves, as
-fret‘ rules against their actual number of detention days.

(ii) The officials are further directed to report to the Branch in-charge Recruitment Cell a
day before their respective date of duty for the further necessary directions related to
the exam and reporting time.

(iii) Non-compliance of the aforesaid directions shall he considered deliberate
ln-subordination and disciplinary action shall be initiated against the erring ials
without any further notice.

B 7 _ _

(Sanj ay
Principal District & Sessions Judge (l—lQs)
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No. 52°“ Admn.II&III (HQs)I2024 Dated, Delhi thel 7 SEP 2024
Forwarded for information and necessary action to:
l. The Officers I Officer-in-charge concerned. -
2. The Branch Incharge Recruitment Cell.
3. The Dealing Assistant Leave Section. Central, Personal File, Admn-lI&IlI. Central. THC. Delhi
4. Personal Office of the undersigned.
5. Po loading on LAYERS

 loading on Website.

7. Officials concemed.

1Y\fl l
Principal District & essions Judge (HQs)

Tis Hazari Courts. Delhi
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